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deployed in tough conditions are given certain compensatory allowances i.e. Field Arca
Allowance, Siachen Allowance, High Altitude Allowance, Island Special Duty Allowance,
etc. and also special clothing and ration as per extant rules. Additionally all non-
commissioned officials are entitled for medical facilities for self and family, CSD canteen
facilities, ration for self, accommodation for self and family, clothing, passage during

leave, and LTC, rail concession during leave etc.

(c) and (d) Provisioning of facilities to soldiers is a command function. It is
ensured that all soldiers are provided facilities as per their entitlements. However, in
case of any quality issues found with respect to supplies, adequate procedures are in
place for taking suitable action. Further, improvement of facilities, service conditions

etc. of defence personnel is a continuous process.
Winding up of Army Postal Units

184. SHRI DILIP KUMAR TIRKEY: Will the Minister of DEFENCE be pleased to

state:

(a) whether it is a fact that the Ministry has decided to wind up Army Postal

Units in peace locations;
(b) if so, the rationale behind such a move; and

(¢) in what manner the staff of these Army Postal Units are to be rehabilitated

after their closure?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMBRE): (a) to (¢) The Government has decided to optimise Army Postal
Service Corps (APS) to enhance combat capability and re-balance Defence Expenditure,
by transferring Army personnel from APS to regular Army units.

Procurement policies of defence equipment
185, DR. SANJAY SINH: Will the Minister of DEFENCE be pleased to state:
(a) whether it is a fact that India has the third largest armed forces in the World;

(b) whether it is also a fact that during the last few years, India is the world's

largest arms importer;

(¢) if so, the budgetary allocation therefor and the purchase of arms and

defence equipment during the last five years; and
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(d) the details of procurement policies to promote greater collaboration between
international defence manufacturers and the Indian private sector with respect to

Foreign Direct Investment (FDI) thereof?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE): (a) India has adequate number of armed forces personnel to
safeguard its borders.

(b) to (d) Procurement of defence equipment is undertaken from various domestic
as well as foreign vendors, based on threat perception, operational challenges and
technological changes and to keep the Armed Forces in a state of readiness to meet

the entire spectrum of security challenges.

Capital procurement of defence equipment is carried out as per the extant defence
procurement procedure. During the last three years, 96 contracts have been signed with
Indian vendors and 58 with foreign vendors for capital procurement of defence
equipment. The capital expenditure on purchase of defence equipment from Indian and
foreign vendors is incurred from allocated Capital Budget. The Budget allocation and

capital expenditure during the last five years are given below:

® in crore)

Year Revised Estimate Expenditure
2012-13 5739546 58768.86
2013-14 6640641 66850.30
2014-15 6615173 65862.38
2015-16 65400.00 62235.54
2016-17 62619.36 6825287

Government is pursuing initiatives to achieve higher levels of indigenisation and
self-reliance in the defence sector by harnessing the capabilities of the public and
private sector industries in the country. These measures include according priority and

preference to procurement from Indian vendors and liberalized licensing regime.

Government has also promulgated the policy on Strategic Partnership in the
Defence Sector which is intended to institutionalise a transparent and objective
mechanism to encourage broader participation of the private sector in manufacture of

major defence platforms and equipment.



